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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 687 OF 2023

IN THE MATTER OF:

IN RE: AIR QUALITY INDEX IN VARIOUS CITIES

ACTION TAKEN REPORT ON BEHALF OF THE MINISTRY OF
ENVIRONMENT, FOREST AND CLIMATE CHANGE
(RESPONDENT NO. 4).

[, Nallamolu Subrahmanyam, S/0 Shri Narasimha Rao, aged about
37 Years, presently working as Scientist E in the Ministry of
Environment, Forest and Climate Change (hereinafter referred to as
MoEFCC) having office at Indira Paryavaran Bhawan, Jor Bagh Road,
New Delhi- 110003, do hereby solemnly affirm and state as hereunder:

1. That, I am well acquainted with the facts and circumstances of the case
and competent to swear this affidavit on behalf of MoEFCC being the
Respondent No. 4 in the present Original Application.

That the present affidavit is filed in respectful compliance of the order of
this Hon’ble Tribunal dated 14.08.2024, vide which this Hon’ble Tribunal

3 was pleased to inter-alia direct as follows:

"1. The Tribunal by order dated 03.05.2024 had directed the Counsel
Jor MoEF&CC to download the copies of the report from the website of
the NGT filed by different States and also to the States to share their
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report and summarize the factual position in the tabulated chart form

and place it before the Tribunal.

2. The report of the MoEF&CC reveals that the reports from
Rajasthan, Haryana, Meghalaya, Jharkhand, Delhi and Uttar Pradesh
have only been obtained by the Counsel for MoEF&CC and the report
as directed by the Tribunal in the previous order has not been prepared.
Learned Counsel for the MoEF&CC submits that now he will
download /obtain the reports of other States also and will prepare a
comprehensive tabulated chart summarizing the position therein along
with the remarks of MoEF&CC. He submits that the same will be filed

within a period of two weeks.”

3. In reply to point no.2, it is humbly submitted that out of 53 cities
mentioned in the Orders of Hon'ble NGT vide dated 10.11.2023, 19 cities
are covered under National Clean Air Programme (NCAP). Clean air
action plans have been prepared by all 19 cities. Out of these 19 cities, 11
cities (Patna, Delhi, Baddi, Dhanbad, Bhopal, Gwalior, Navi Mumbai,
Mandi Gobindgarh, Ludhiana, Ghaziabad, and Lucknow) have completed
Source Apportionment Studies to assess the contribution of various
sources of pollution for prioritizing air pollution control measures. Cities
have been provided with annual air pollution reduction targets for PM10
levels to achieve an overall reduction of up to 40% by 2025-26 or to
achieve National Ambient Air Quality Standards (NAAQS)

5
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Implementation Committee under the District Collector or Municipal
Commissioner, have been constituted for regular monitoring and

implementation of action plans.

For these 19 cities, an amount of Rs. 1701.54 Crore has been provided
under NCAP during 2019-20 till 2023-24 and an amount of Rs. 1500.58
Crore has been reported to be utilized by these cities. Further, Rs. 600.01
Crore has been allocated for FY 2024-25 to implement annual action
plans for reduction of air pollution. The cities under NCAP are using
NCAP funds for implementing city action plan and air quality

improvement measures.

It 1s respectfully submitted that 17 out of 19 cities have shown
improvement in air quality in 2023-24 with respect to 2017-18. Details of
the Air quality of 19 cities under NCAP are submitted at Annexure-A.

The remaining 34 cities are not identified as non-attainment cities
(NACs) and are not covered under NCAP, concerned State Governments
have reported various activities and measures taken to control air
pollution in these cities. Details of city-wise activities are submitted at

Annexure-B.

. It is humbly submitted that Bihar has filed a report for air quality

management measures for 3 Cities namely, Patna, Purnia and Rajgir.
Patna city is funded under NCAP for implementing air quality
improvement measures through City Action Plans. Further, State of Bihar
has prepared ‘Graded Response Action Plan” (GRAP) for prevention and
control of air pollution and enforces the GRAP when air quality index
falls to ‘poor’ “Very Poor’ or ‘Severe’ levels. GRAP is being

implemented in all three cities.
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9. Source apportionment (SA) study of Patna indicates 30-57% of the PM10
levels are contributed from soil, road dust & construction activities.
Secondary aerosols and industries account for 9-24% and 11-13%,
respectively. SA study of Patna shows 22-38% of the PM2.5 levels are
contributed from seconday aerosols and 5-29% of the PM2.5 levels are
contributed from soil, road dust & construction activities. The air quality
improvement measures undertaken in 3 cities of Bihar are namely, road
dust control measures, waste management, remediation of legacy waste,

greening, electric crematoria, CNG buses and awareness activities.

10. It is humbly submitted that Delhi has filed its report detailing air
quality improvement measures undertaken in Delhi for the funds
provided under NCAP. Source apportionment study for Delhi reveals that
17.5-30.6% of PMI10 levels are contributed from soil, road dust &
construction activities whereas 12-37% are contributed from coal and fly
ash. Delhi’s air quality improvement measures taken using NCAP funds
mainly include road dust control measures using mechanical road

sweepers, water sprinklers/anti-smog guns, pothole repair, etc.

11.1t is humbly submitted that State of Gujarat has filed its report with
respect to air quality improvement measures in Vapi and Ankleshwar.
Further, Vapi and Ankleshwar Region has several industrial areas.
Industrial activity, road construction and vehicles are the major

contributors of air pollution. Gujarat Pollution Control Board issued

directions to concerned authorities of notified areas, industries and
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namely Faridabad is covered under NCAP. Faridabad’s air quality
improvement measures taken using NCAP funds mainly include end to
end paving of roads, procurement of water sprinklers, construction and

demolition waste collection centres, development of green spaces, etc.

13. Further, it is humbly submitted that Central Pollution Control Board
vide its letter dated 13.6.2023 as Annexure C instructed 12 cities of
Haryana state which are part of Delhi NCR to prepare City action plans to
control air pollution, including 9 cities namely, Dharuhera, Gurugram,
Sonipat, Panipat, Charki Dadri, Bhadurgarh, Bhiwani, Narmaul and
Karnal which are mentioned in the Orders of Hon'ble NGT vide dated
10.11.2023. Draft city action plans have been prepared by these 9 cities.
Further, State of Haryana has filed the details of common air pollution
prevention and control measures taken across the State. Haryana State
Govt. has prepared District Environmental Plans covering all districts of
the State and 14 Districts have been reported to be complying with GRAP

enforcement.

14. It is humbly submitted that State of Himachal Pradesh has filed its
report detailing air quality improvement measures taken for its city
namely Baddi, covered under NCAP. Source apportionment study for
Baddi reveals that contribution of PM10 levels from road dust is 17-24%
followed by industrial pollution which is about 22%. Baddi’s activities
included the construction of roads providing and laying interlocking
pavers, repair and maintenance of roads to address soil and road dust

emissions.

15. It is humbly submitted that State of Jharkhand has filed its report
detailing air quality improvement measures taken for Dhanbad. The city

is funded under NCAP. Source apportionment study reveals that 8-12%

of PM10 levels are contributed from soil, road dust & construction
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activities and 16-23% from transportation. SA study for Dhanbad reveals
that contribution of PM2.5 levels from transport is 21-30 % followed by
domestic pollution which is in the range of 23-28%. City has
implemented air pollution reduction measures in road sector (end-to-end
pavements, mechanical road sweeping, layving of bituminous roads, water

sprinkling), greening of urban spaces, construction of electric

crematorium.

16. It is humbly submitted that State of Madhya Pradesh has filed its
report detailing air quality improvement measures taken for its cities
namely Bhopal and Gwalior. These cities are funded under NCAP for
mplementing city action plans. Source apportionment study conducted
for these two cities reveals that 62.2-88% of PM10 levels are contributed
from road dust. SA study conducted for these two cities reveals that 22-
29.3% of PM2.5 levels are contributed from vehicles. Cities have
undertaken activities in road and transport sector (end-to-end pavement,
creation of footpaths, mechanical road sweeping and waster sprinkling
measures), solid waste and Construction & Demolition waste

management, e-mobility and greening of urban spaces.

17. It is humbly submitted that State of Maharashtra has filed its report
detailing air quality improvement measures taken for its cities namely

Navi Mumbai and Thane. These cities are funded under NCAP for

- ﬂ%} implementing city action plans. Source apportionment study conducted
- g § ?,ﬁu _’% for Navi Mumbai reveals that 28% of PM10 levels are contributed from
%%%% i: road dust and 16% from transport. SA study shows that 23% of PM2.5
2—, % g ,tz § levels are contributed from road dust and 19% from transport. Both cities
B i -El ;i‘-} 5'7 have taken air pollution reduction measures in road sector (mechanical

O 2y, 1 sweeping and water sprinkling measures), greening of urban spaces, e-

mobility (procurement of e-buses) and creation of public awareness.
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18. It is humbly submitted that State of Meghalaya has filed its report
detailing air quality improvement measures taken for its city namely
Byrnihat which 1s funded under NCAP. The city has undertaken activities
such as end-to-end pavement of roads, water sprinkling measures,
greening of urban spaces, monitoring of fuel adulteration in petrol pumps,

and creation of public awareness.

19. It is humbly submitted that State of Punjab has filed its report
detailing air quality improvement measures taken for four cities namely,
Amritsar, Mandi Gobindgarh, Ludhiana and Bathinda. Out of these
Amritsar, Mandi Gobindagarh and Bathinda are covered under NCAP.
Source Apportionment Study has been conducted for Mandi Gobindgarh
and Ludhiana and reveals that the contribution of road dust for PM10
levels is 60% and 24%, respectively. SA study for cities of Mandi
Gobindgarh and Ludhiana reveals that contribution of road dust for
PM2.5 1s 37% and 13%, respectively. Cities of Punjab have focused their
actions majorly on end-to-end pavement of roads, mechanical sweeping
of roads, water sprinkling measures, collection of Construction &

demolition waste and greening of urban spaces.

20. It is humbly submitted that State of Rajasthan has filed its report
detailing air quality improvement measures taken for Kota city which is

covered under NCAP. Out of 11 cities mentioned in orders of Hon’ble

NGT, only one city is part of NCAP. However, Central Pollution Control
¢ . Board vide its letter dated 13.6.2023 as part of air quality improvement
\>\measures in NCR, instructed Bhiwadi and Bharatpur to prepare City

ction Plans for reducing air pollution in their cities.

jlajasthan Govt. mentioned that weather phenomena, temperature
mversion, parali/stubble burning and Diwali festival have been 1dentified

as major contributing sources for deteriorating air quality during winter in
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all cities. In Bhiwadi, 352 out of 386 industrial units have switched to
cleaner/approved fuels and the remaining units have been closed. PNG
supply is available for all industrial areas of Bhiwadi. Rajasthan Pollution
Control Board has launched RAJ-CONESS (web portal) for self-audit of
dust control measures by C&D projects having plot area equal or more

than 500 sq. meters on fortnight basis.

22. It is humbly submitted that State of Uttar Pradesh has filed its report
detailing air quality improvement measures taken for seven cities namely,
Ghaziabad, Jhansi, Khurja, Lucknow, Noida, Greater Noida and
Bulandshahr. Out of these 5 cities (Ghaziabad, Thansi, Khurja, Lucknow,
Noida) are covered under NCAP. It has been informed that City action
plans for Greater Noida and Bulandshahr have been prepared recently for
controlling the air pollution based on the instruction of Central Pollution

Control Board vide its letter dated 13.6.2023.

23.Source apportionment studies completed for Ghaziabad and Lucknow
reveal that 49.2-85.7% of contributions are from road dust for PM10
levels and transport sector accounts for 7% and 6%, respectively. SA
study for cities of Ghaziabad and Lucknow reveals that contribution of
road dust for PM2.5 15 23.9% and 72.2%, respectively. Studies for Jhansi,
Khurja, and Noida are in progress and studies have not been mitiated for
Greater Noida and Bulandshahr.

24.That, road dust is a major source of PM10 and also contribute to PM2.5.
Air pollution mitigation measures for PM10 also results in PM2.5
reduction. In addition to road dust, other significant sources of PM2.5 are
vehicular emissions, industrial emissions, biomass burning, etc. which are
also included in the city action plans. Further, measures such as

implementation of BS-VI norms, Swachh Bharat Mission, and Extended
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Producer Responsibility for plastic and other wastes also contribute to the
reduction of PM2.5 levels.

25. In reply to Para No.2, it is humbly submitted that a comprehensive
tabulated chart summarizing the position of status report of 53 cities
contamning details of the city action plan, status of source apportionment
study & sources of pollution, funds provided for city action plan,
activities & measures taken for reduction of air pollution, PM10, PM2.5
and AQI levels, details of implementation of GRAP are submitted and

annexed at Annexure-B.

26.That, the Answering Respondent reserves its right to file additional

information before the Hon’ble Tribunal, if required, till Pendente-Lite.

27. That, in view of the foregoing submissions, this Hon’ble Tribunal may
be pleased to pass such or further orders as it may deem fit in the given

circumstances of the case.
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Annexure-A

Overall improvement in PM10 concentrations of Cities in FY 2023-24
w.r.t. FY 2017-18

2017-2018 2023-24 Improvement in PM10
Base Year Current Year | concentrations with
S.No. | State City Average Average respect to base year
PM10 PM10 2017-18
concentration | concentration (%)
(Hg/m3) {Hg/m3) ol
1 Jharkhand Dhanbad 315 130 59%
2 Uttar Pradesh Khurja 195 97 50%
3 Uttar Pradesh Lucknow 253 134 47%
4 Uttar Pradesh | Ghaziabad 285 163 43%
5 Meghalaya Byrnihat 175 104 41%
6 Punjab Amritsar 189 117 38%
Himachal . 20
7 — Baddi 174 111 36%
8 Uttar Pradesh Noida 229 172 25%
9 Haryana Faridabad 229 174 24%
10 Uttar Pradesh Jhansi 109 87 20%
11 Maharashtra Thane 138 111 20%
12 Delhi Delhi 241 194 20%
13 Punjab Gobindgarh 148 121 18%
14 Rajasthan Kota 139 118 15%
15 Punjab Ludhiana 168 157 7%
16 Bihar Patna 172 167 - 3%
Madhya _
17 S Bhopal 112 110 2%
Madhya ’ E:
18 Psdid Gwalior 126 130 -3%
19 | Maharashtra et 88 08 1%
Mumbai _
S ih) i
o oA .
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ANNEXURE - B

S.No.| State

Ccity

Status of source
apportionment
study

Sources of PM10

Status of Clean Air
Action Plan

Bihar

Pamma (NCAP
City)

Furria

Completed (2021)

Sources of PM10 (Summaer):

Road dusl & construction soil: 57%:

Transpar: 4%

Industry 13%

waste burning: 3%

DG Sets: 1%

Refuse burning: 7%
Secendary aergsal: 4%

Sources of PM10 (Winter):

Road dust & censtruction soil; 30%:

Transport. 13%

Industry: 11%

waste burning 14%

DG Sets:3%

Refuse burning: 6%
Secondary aerosal: 24%

Sources of PM2.5 {Summer):

Road dust & construction soll; 29%;

Transport 7%

Industry: 27%

waste buming: 10%

DG Sets.2%

Rafuse burning: 3%
Secondary aerosol: 227

Scurces of PM2.8 {Winter):
Road dust & construction seil: 59%;
Transport: 18%

Indusiry, 10%

waste burning: 21%

DG Sets: 4%

Refuse burning: 5%

Secondary acrosol 38%

Met intiated

Preparad

Mot prepared

Ralease of funds
and utilisation for
implemantation
of action plan

R35.298.6 crores
releasad during FY
2019-20 till FY
2023-24.

Utilisation.
Rs.232.83 crore
(78%)

Activities/measures taken to
improve air quality

Procurement of 7 Water

Sprinklers;
Development of parks,

Operation and Mainienance of
© Swoeping Machinas:

Transformer for Legacy Wasle
al Ram Chak Bairiya

Conslruction of Road and
wnderground dranm work in
warious wards,

Desilting of drains;

Commissianing of Elactric
Crematonum;

Purchase of 8 units of 1000
Kgs waste composter and 3
units of 2000 Kgs Waste
Composter,

Henowvation and Davelopment
of old parks;

Irfrastructure Developmant
(AQM Call),

Procuramont of CNG buses.

Organization of training
programs and other activities,
Creation of Public Awaroness,

water sprnkling on eight main
roads through two waler
sprinkling vehiclas,

Tender 5 floated for
procurement of machanical
|sweaping maching.

|
Sotting up af 150 KVA Electric |

: Puio  |pmas (0 IR0
| Status of levels during e
|GRAP during FY €Y :?:::T:; i
202324 |2022 !
CY 2023 |
]
|
|
1
|
|
|
|
|
Frapared | 167 80 202
| |
|
Prepared 63 o 178
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Mo. of Days
i Stotus of Glean Alr | and uifsation for |Activities takon to [Status of  [levels |during ["here AQI s
S.No.|State City apportionment Sources of PM10 a_us ikl .an Ul °_"' of . = 65 f"easu.ws e i e\rg s dring moderate
Action Plan implementation | improve air quality GRAP during FY |CY
study of action plan 202324 |z0zz [(P@I<200)in
| | [ Y 205
] manual sweeging of main :
| roads 1s done.
J Flantaiion has been dong near
| the Law college pand,
1 Polytechric pond and other
| places and arsund TS0 traas
| has been planted.
IS | SIS | i —
| Dust suppression measures
| | through (one sprinkles cum
| | anti-smog maching and wo
i | small 51z water sprinklers)
! | Tender is floated for |
3 | Rajgir Mot nitiated - Mot prepared - procurement of machanizal Prepared 132 To ez
| i swarping machine
Manual sweeping of main
reads is being done through
maore than 250 salal
karamchar. |
f "~ |sources ofPMi0 (SUMMer. | e !
| | Road dust & construction 5o, re-
| suspendad road dust 20.6%.
| Transpart: 6429
| Coal and flyash 37%
Bisrgss and wasle burving: 14:5% RT-“E-BQ GOS8 |bfechanical road swespers- 14
rz%?g_s;g tﬂl“':? (pracurément in progress)
= Delhi {NCAP z 2023-24 Watar sprinklersfanti-smog 2 !
4 Delhi City) Completed (2018} Sources af FM10 (Wintar}: Fraparad quns-2a Pregared 194 B iZUﬁ
Road dust & construction soil, re- LUtiisation: el H 2
suspended road gust: 17.49%; Rs.13.56 crorg B : i mpallr r:\ac ":ar:s
Transport, 19% (32%) SRR Py
Biomass and waste burming:
25.43%
secondary particles:24.61%
Coal and fly ash - 12%
Actions taken by Regional
=} |Gujarat Ankleshywar Mot wntiEtad - Mot prepared Diiieg:ikleshiary = - i121 58 277
- lsausd nstructions ta Greol | .
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Status of source Status of Clean Air Re:laatsi: oft_fun?s
S.No, |State City apportionment Sources of PMA0 | ittt bt R s i
Action Plan implementation
study
of action plan
|
fr=—1 - = = —
|
||
|
|
|
6 Vapi |Mat initiated - Not preparad =
|
. i
|

Activities/measures faken to |Status of
improve air quality GRAP

Cificer of Notified Area,
indusines Associations, all
industrigs and common
faciitios to lake axira
precaution during Winter
Season

» Regional Office Ankleshwar
has already starled night
monitoring on regular basis.

Proposed Action by
[Regional Office-
Ankleshwar: -

+ Organize Environment clinic
CLIM awareness program ia
aware public at larga o contral
sirpollubion,

- Rigarous monitanng &
sampling of mdustres having
coal fired ubilities (that
contribute in particulate
matter),

= Mandating Motified Area
Authority-Arkleshwar &
Anklashwar Industriss
Associalion to carry out
cleanliiness drive and
planiation drive

+ Regional Office Vap had
croanized Environment clific
on Winier Action Plan- Ar
Pollution Control during ¥Winter
Season”,

= Ail industrial and common
spray dryar/incinerator |
operators were instructed nat |
lo oparate spray
Jdryerfincineratar in night time
=5 far as possible; olsa it
should be oparatad with

uimost care, Le, undar the

PM10
levels
during FY
2023-24 2022

119

il

PM2.5
during
cy

[No. of Days
where AQI is
maderate
AQI<200} in
[CY 2023

3z
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5.No, | State City

Status of source
apportiohment

study
|

Sources of PM10

Status of Clean Air
Action Plan

Relpase of funds
and utilisation for
implementation
of action plan

Activitiesimeasures taken to
improve air quality

Status of
GRAP

I
M0
levels

2023-24

PMZ.5

2022

during
during FY |CY

o. of Days
whera AQlis
moderate
AQI<200) in
CY 2023

ol S

|Fandavad
(NGAP City]

Henadurgarh

g Ballabgarh

In proqress

Prepared

Nat initiated

Mot initiated

Drafl prapared -

It comes undor
Faridabad district (CAR
Prepared under XVEC)

reteased during FY
2019-20 Ml FY
2023-24.

Utilisanion;

|Rs 28.8% crara
|(139%)

10 | Bhilwani

Nt initiated

Draft proparad

n Charkhi Dadn

|12 | Dharuhara
L

Mel initiated

Net initiated

Drafi prepared

Drafl prepared

strct supenyison and
adeilonal precautionary
APCM.

= All industnes were instrocted
lo take exira precautionary
measuras during Winter
Season as part of Wintar
Action Plan and instructed 1o
submil Winter Astion Plan,

» Chief Officer of Motified Arca
Authority and Vapi
Magarpalika have beon askod
1o comply with Goenstruction
and Demolition Waste
Menagement Rule-2016 and
{0 take corrective measure 10
minimize generation of
particulate matter as per
ralevant guidelines

+ Rogional Office Vap! has
alraady started night
manitonng on ragular basis

End-to-ond Paving of Roads -
LA

Procurement of 2 Water
Sprinklars - 20KM/day

G&D Wasle Callectan Centres
- Shos.

Developmen of Green spaces
=1 Lakh Plantation

1 O of 3052 fuel based
andusiries e NOR- 4832
=hilbed w approved fuel &
remanmng 220 closed

2. 7314 Lakh MT of straw
manggemant

3. Incennve to farmers of B,
HM0/- peracre for crop
residue management

Prepared

Propared

Prepared

174

52

B3

a8

7

235

Prepared

Prepared

T

A7
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| Mo. of Days
Release of funds PM10 PM2.5 2
Status of source % T where AGH s
i Status of Clean Alr and utilisation for |Activities/measures taken to | Status of levels during
5.No.|State City apportionment Sources of PM10 Action Plan impl ¢ improve air quality GRAP \during FY |c¥ maderate [
sudy of action plan 2023-24  |2022 [(U<200)in
CY 2023
13 Fatehabad Mol inilisted - Nt proparad - 4. Rs 7O0- per acre (or crop o 131 73 221
— diversificinion ==
T Gurugram Under progress - Draft prepared - 5. Rs 400 - per acee lor Preparad 138 a0 1220
; 1 - — — E ——  dwcet seeding of nee ey rreer— e Aeme
15 Hisar Not initiated - Met prapared - 5 RESO0L perabic e > 122 7% 176
T - = transport 1o CGaushalas - B E T
8 Katthal ot Initiated Mo prepared T Ineenove for Panchaya for e = o
17 Karnal Mot initiatad Draft preperad : i fire cuses Prepared 96 55 [30@
I il |8 Regular ILC activties s IR i il "
8 Kurtkshetra Mol initiated 2 Drafl prepared . O 294 reduction n active 108 74 |EET
HE P fire locaton from 2022 0 = .
19 Mangsar Mot initisted - Mot prepared - 2023 2 119 4 24D
= - 10, ITMS 15 operational mthe | -
20 Marraul het intiated - Draft prepared - state Prepared 120 55 254
;i i E T 1 1. [ngentives to promote 12V —
g21 Fampat under progess g Draft prepared - 17 1165 PLIC centres in the Frepared 124 113 [ABd
= [ R g sIme T i
{22 Rohtak Mot initisted - Mot Prepared L 5 Mg sor s dise - IR B2 1269
123 Sirsa Not inilizted z Not Prepared - rickshaw in NCR disirict < 97 500|264
of Naryana by 1026
. 14 Use ol ASG, dust - T B B
suppressants and waler
st fur C&1Y management
15 Transpon of C&L materal
i eovered matenal
16 CTECTO pahey & PO
ehrges are aelive i stale
17 oo of DOMC cell in
the state
18, 49 MRS muchines
| 19, Swachhta app complam
24 Sompat Under progress - Dratt prepared P reddressal system Prepared 162 46 147
20 5867% legacy waste
treated out of 101 Lakh
M.
21, Source segregaton i 12549
ward out of 1259 wards
| 20 Loal Bt materal recovery
| Tagilities with ke capacity
uf 25389 TP
23; 175 TPD waste 10 compast
plant in Rohiak. 150 TPD
 karnal & 500TFL i
L =) Sia
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Status of source

Release of funds

S No. State Gity R Sources of PMA0 :tal.us cf Clean Air  |and utlllsatlo‘n for _Ac‘llvitius.{!'neasu.les taken to |Siatus of
ction Plan limplementation  |improve air quality GRAP
Shudy of action plan

2. Dowr to door collection in
45 UL 8s,

25,13 Clusters for integrated
solidd wasie management
are working on PRP maodel
covering 33 ULHs.

26 Comply on directions of
DG et

27 Green belt trger s
achieved by 71%

28, distners of NCR are
vomplying GRAT

Sources of PM10 {Winter]:
Road dust & construction scil, re-
suspended road dust, 17-24%;
Transport 12-15%
Industry: 21-22% F2.3.11 crores
waste burning: 14-17% : released during FY
| Hcsahal s s Secandary astasals:13114% 2019201l Y |Installation of CAAGMS - 1
% Pradesh  |Cuy) Completed (2022) |5qurees of PM2.5 (Winter): Prepared 023-24. nos. Prepared
Road dust & conslruction seil, ro- Construction of Pucca Roads
suspended road dust 14%; Utlization. Rs.2 68
Transport. 14% crore (B6%%)
| Industry: 22% |
| wasle burning: 305 |
| Coal combustionfly ash: 8%
| Secondary aerosol 1295
| Sources of PM10 (Summaer): Ernig-lo-end Paving « 135428
| Road dust & construction soil. re- Sgm.
| suspended road dust: 12%; Road Swesping Machines —
Transpart: 23% Rs.59.09 crores (=00 kmiday (10 machanical
Industry: 12% during FY' CRFS |
wasla burning. 5% 2018-20 il FY Installaton of CAAQME - 10
; Miring- 8%; Residential’ Domestic- 2 Mos.
26 |markhana [0S0 |Compleisd (2022) |1 7vs Rgrculure-h: Preparad 2T, Biluminous Rosd - 5 Km | Propared
| Secondary aerosol 8%, other-10% Ulilisation: Waler Sprinkling Machings —
| Rs:64.6 crore 300 Km/day (10 sprinkler
Sources of PM10 {Winter): (94%) machines)

Roat dust & conatruction soil, re-

|suspended road dust 8%,

Transpor. 16%
Industry; 1%

Congtruction of Eleciric
Crematona - 2 nos,

Development of gregn palches |

- 2260 sm.

PM1i0
levels
during FY
2023-24

m

130

PM2.5
during
cY
2022

46

[

No. of Days
where Al is
moderate
[AQI=200) in
CY 2023

143
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{ No. of Days
lsvnticsr canice Releaso of funds PM10 PM2.5 lWhere AQI is
5 Status of Clean Air and for | Activiti takan to | Status of lovels during
Slio. s shy :E?;:'Dnmem Saureesof M Action Plan implementation  |improve air quality GRAP during FY |CY nr:;ﬂz'z.?lg; in
of action plan 2023-24 2022 Y 2021
wasls burning: 6% Construction of playground at |
| Mining- 5%; Residentiall Domestic- various logations - dnos,
| 2256 Agriculture-375,
| Secondary aerosol 13% . other C&D waste procassing piant-
15% under construction
Sourcoes of PM2.5 (Summer):
Transport: 30%
Industry: 1%
wasle buming: 5%
| Mining- 7%, Residental! Domestic-
| 23%, Agnculiure-274,
| Secondary acrosal. 16% , other-6%
Sources of PM2.5 {Winter}:
| Transpart: 21% |
Industry: 17%
waste burring: 2%
Mining- 5%; Residential/ Domastic-
28%:; Agriculture-2%;
Secondary aerosol: 15% | other
10%
End-to-end Paving - 28,8 KM
Mechanical Sweeping - 200
| KmfDay |
Water Sprinkling - 44
| KmiDay
| R5.193.79 crores’ | Groation of Footpath - 18 Km
[ Sources or A Duste2 2% released during FY | Muricipal Waste Procossing
| :;a:'ff_m:a-s't-:':;}fn':rz'str;;';?” & 20192000 FY  |Plant - 1082 TPD |
la7 Br_-uuoal (NCAP | Complated (ARAL L 9 =50 Prepared 2023-24, Consatruchon and Demabton Prepared |41 52 428
| Cityy FPune} Sources of PM2.5: Dust-37.7%: Procsssion Plant - 100 TPD
el Transport <28/3%; Construction « Utllisation Legacy Wasta - 7.23 Lakh MT
Pradosti 7.6%; wasle nurnir;g 6.7% Re.185.07 crore.  |remodiated
i (96%) Green Belti Road Sido
Greening! Dividers - 15 Km
Verical Garden/ Parks/ Urban
Forast - 24.6 Ha
Mo, of events for public
awarcnass - 180
{ ' : Rs. 10264 crores  |End-to-end Paving - 18 Km :
48 ?ﬂvé‘::ﬁ Gity) g:?;j?,wa AT |sources of Puito: Propared relessed during FY |Waler Sprinkling -g:szﬂ Kimyday |Prepared Fisit il P76
- e e M e 2018-20 vl FY CA&D Wasto Processing Pant - |
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i Rl Mo. of Days B
Release of funds PMi0 PM2.5
Status of source " where AQl is
5.No.|State city apsoHianmant Sources of PM10 Status of Clean Air and utilisation for Miwues.fm.easurestaken to |Status of Ieue.ls during Lo
study Action Plan implementation  |imprave air quality GRAP during FY |CY AQI<200) in
f acti -
of action plan 2023-24  |2022 CY 2023
| e Road Dust-65%; vahicie-T%; Brick 203324, 50 TPD T
| | Kiln-2% Varlical Garden! Parks! Urban
| | 4
| Wtilisatinn Forests - 6 Ha
| HEUEEES SRR RsB2.53crore |E-Vohicle Charging Stanons -
Road Dust-6% Vishicle-22%, Brick (B0 i
kiln-44%
= - 5 )  |sources of PM10: W e
Road dusi- 28%: Transpont: 16% Mechanical Read Sweeping -
Industry: 16%; Wasta burning-15%; Ra.0.45 crores 113.8 KM |
Coal ana fly ash-13%: relezsed during FY | Water Sprinkling - 60Km |
Nawi Mumbai Secondary aerosol: 12% Z018-20 il FY Greenbell Road side |
20 NCAR City) Complated (2021) Praparad 2023-24, greening! diaders - 33 KM Preparad 28 |50 P78 |
1 ¥ :?OU;‘BS of PT2-5 (Nov 2019): Procursment of E-buses - 35 |
I oad dust- 23%; Transport: 19% Utilisatian: Rs 8,72 | Mos. |
iMaharashtra Industry 13%, Goal and fly asn- crore (82%) No. of events for Public
| 124%; sea gall-11%; awarenass - 7 Nos.
| Secondary aergsol; 22%
| [, = ! S
| Ongoing Water Sprinkhing - 80 Kmiday
| Thana (NCAP Urban Forast - .01 Ha . .
5 = - spare ik s
I'SO City) (Completed by Prepared No. of E-busas- 123 Nes. Prepared | 5t 260
| Dec. 2024) No. of events - 208 Nos |
| - — ol e o e e = - — |
End-io-end Paving - 8.6 Km
Water Sprinking - 4 Kmiday |
Greenbell! road side greening/ |
| H5.7.95 crores divider - 1 Km |
| released duning FY | Urban Forest - 0.5 Hectare
Ongoing 20%8-20 vl FY No. of evenis for public
| [ Byrrihat ) § 2023-24, awarenass - 10 nos,
ST [Meghalaya |\ 4o ap city)  |(Completed by : Rroparal EIASA Study - 1 No, Prepared: |1 LU
| Dee. 2024) Ulifisation: Manual AQ Station - 1 No. |
Rg. 3. 17erore Instrumant for monitoning of |
(40%) stack emission - 1 No. |
Meritoring of fuel adulteration |
through inspaction of patrol
pump gic.
= R SR = = B T i | =
Final Source Re.73.25crorps  |End-to-and pavement of |
G ;zl;ﬁﬂ'?:ma_“‘_ (34) released dunng FY |roacis- B85 km
MALSAL Y. 0f AR iy . 2019-20 till FY Graening of Urban spaces- 12 d 1y &1 2
32 [Puniab  NGAPR City)  [awaited from Incian pspEr 202334, ia Fragar e
Instiute of
Technology, Delhi Utihsation; Mecharical ruad sweeping —
4 _— et i e — — - —— 8 E ek
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|

Activities/measures taken to

o - =
[
| Status of source ; Ralease of funds
$.No. |State \city apportionment  |Sources of PM10 |Status of Clean Air |and ulilisation for
study Aclion Plan implementation  |improve air quality
of action plan
Rs.72.66 crore 175 kmiday
[29%)
Water Sprinkling on road- 20
kmiday
Anti-smog gun- L2 kmiday
Collection of CE&D waste- 60
TR
roads- 1.267 km
Greening of Urban spacas- 1
ha
Tha Soiite Sources of PM10; Rs.5.64 crores
Apportionment Road Dust-60%, Indusines-24%, released during FY |Mechanical road sweeping—
M swcly of Mandi | Yehioular-14%, Gthei-2% 2079-R04NFY |25 knv/day
33 Gobindgarh Gobindearh is 2023-24.
[NCAP Gity) a " Sources of PM2,5: Water Sprinkling an road- 28
| GOL"D::JW 13"09(:9 Roed Dust-37%, Vehicular-35%, Utilsation: Rs.3.7 |kmiday
subms o 1 £ R
| : Industries-26%. Other-2% crore (B5%
| Anti-Smog Gun Fogger: 0.1
&m
Collection of MSW waste- 37
TPD
- A ugo-urcés:); PMA0 (Summaer);
Road dust & construction soil, ro-
[ suspanded road dust; 23%,; End-to-cnd pavemoent of
| | Transpart: 14% roads- 114 kmn
|Industry:33% Graening of Urban spacos-
waste burning: 14% Re.97.75 crores 26.5 ha
Secondary aerasol: 12%; Other-4% roloased during FY
2019-20 vl FY
Luth Sources of PMA0 (post- e kimviday
34 ::c A‘:‘,"g“y] Complated (2020 | mansoon): SRR
Road dust & construction scll, re- Utilisation ‘Waler Sprnkling on road- 40
suspended road dust 229, Hs.88.81 crore kmiday
Transport: 13% (90%)
| Industry: 32% Collection of C&D waste- 25
| waste burning 18% "D
Secondary asrosol 11% | other-4% _
Anti-smog gun- 0.5 kmiday
Sources of PM10 (winter):
| = | [ Road dust & canatruction soil, re-

Encto-end pavemantof |

Status of
GRAP

Proparod

Wechanical road swooping G0

Prepared

| MNo. of Days
|PM10 PM2.5 i
llevels during :';(:]:':tgl L
during FY |CY
2023-24 2p3g [WAOI<200)In
: CY 2023
121 72 R
|
|
|
|
187 58 207
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] Suéﬁéndéd road dust; 24-‘:;;

Sources of PM10

Status of Clean Air
Action Plan

Release of funds
and utilisation for
implementation
of action plan

Activities/measures takan to
improve air quality

Status of
GRAP

FM10
levels
during FY
2023-24

Ma. of Days
where AQI s
moderate
(aci<zoo) in
CY 2023

PMZ2.5
during
cy
2022

Transport. 18%

Industry:30%

waste burning 1%

Secondary asrozol, 16%; Cther-3%

Sources of PM2.5 (Summer):
Road dust & constiction sail, re-
suspended road dust: 13%;
Transperl: 1564%

Industry:-40%

waste burning 175

Secondary acrosol: 12%; Other-3%

Sources of PM2.5 {post-
monsoon):

Rioad dust & construction soil, re-
suspended road dust: 13%.,
Transport; 15%

Induslry. 34%

waste buming: 22%

Secondary acrosol: 1% other-5%

Sources of PM2.5 {winter):

Road dust & construction soll, re-
suspended road dust: 9%:;
Transpari: 23%

Industry:34%

waste buming. 12%

Socondary aorosol” 18%%; Other-3%

Status of source
S.Mo. State City apportionment
study
|
——
|
|
|
| |
| |
|
|
|
|
|
|
35 Bathinda | Mot initiztad

Mat prepared

Fund not receivad
under NCAPIXVEG

[ Most of the Maj_or roads arg

and -{g-and pavad.

B no. of Mechamcal road
sweeping machines are
waorking daily

Urban Green ball 15 developed
in the city,

Dioor to door collection of

waste and sagregation in
tipper. Mechanized Solid

103
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5.No.|State

City

Status of source

apporti
study

of PM10

Status of Glean Air
Action Plan

Release of funds
and utilisation for

of action plan

Activities/measures taken to
improve air guality

Status of
GRAP

PG
levels
during FY
2023-24

36 | Rajasthan

Kota (NCAP
City)

wasle management systam is
operating and all efforts are
baing made

for scientific management of
legacy wasta.

FM2.5
cluring
cY
2022

moderate

CY 2023

No. of Days
where AQH is

AQI<200) in

Final report has
‘been recewed from
T Jodghpur and
sama shall be
reviewad by axpert

constituted by the
Stale Board

Prepared

Rs.107.47 crores
released during FY
2016-20 il B
2023-24.
Utilisation: Rs.93
crore (87%%:)

7. End o end paving, biack-
topping of roads and
faatpath wark (80 Km)

2. Widening of roads (55,36

rmj)

3. Green area devalopmant

(186797 Sgm)

4. Greening of traffic
corridors, open areas,
garden, community places,
schools & housing
sociehes (45.5 Sgm)

. Enforcement units (2 Nos.)

6. Removal of gustiailt by

using mechanizat

sweepers (4 Naos,; 30

Kmiday|

7. Cleaning of roads by

spraying of water (05 Anl

smog procured)

Developrent of transfor

stations (Fully

mechanized)

2. |dontification of road
stretch with high dust
genergtion (3.5 Km)

10. CED waste plant (100
TPD}

11. Green arza development
under Magar Van Yojna-
32 Ha

12 EV Buses- 100 ros & EV
Charging Stapons- 30 Nos
under [To be procured &

]

[OPR is under progress)

Propared

[£86




5.No,
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State
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ECity

Status of source
apportionment
study

Sources of PM10

Status of Clean Air
Action Plan

Release of funds
and utilisation for

Agtivities/measures taken to

of action plan

P air quality

Status of
GRAP

PIT0
levels
during FY
2023-24

PMZ.5
during
cY
2022

mederate

CY 2023

Mo of Day‘s_. ]
where AQHis

AQI<ZO0) in

a9
0

LE]

13, Creation af publc
awarenass an pollution
source and control
measurns (73 Nos.)

4. CAAQMS- 2 Nos.

Enaratpur

Bhivwadi

Bikaner

Mol Intiated

Mot Initiatec

City Action Plan is
urder prog:ass and
District Environment
Flan is prepared

Mol Prepared

501 industrial units were
inspacied and 11 industries
were issued closurg dirogtions.

352 out of 386 industrial units
switchad ovor (o cleanar
fuglsfapproved fucls.
Ramaning 34 units werg
closed.

PNG supply was madc
available in all industrial areas,

445 nspectons of CAD stes
have been carmed out and an
ervirgnmental compensation
of Rs.3,82,000/- was levied
over 80 C&D0 sites for non-
ronformilies.

IMechanical sweaping of
roads: 15.5 km

Waler sprinkling wilh 15
tankors, 75 kmiday

04 ant-smog guns were sel up
al hospital anc 3 CaD siles o
suppress road dust.

183

102

|

(233

220

Not Initiatec

Not Prapared

|Bundi

Mot Initiateds

Mot Prepared

Churna

Mot Initiated

Mot Prepared

137

188

NA

114

“INa

NA

bai
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== No. of Days |
Release of funds PM10 PM2.5 =X,
Status of source - - where AQH is
. Status of Clean Alr  |and for |Activities! es taken (o |Status of levels durin
5.No.|Stat ci FPM x ; a
e ty :::J;yrtmnment Sources of PMI10 Action Plan implementation  improve air quality GRAP during FY |CY r:‘:ﬁz;?:) =
of action plan 2023-24 2022 Gy 2023
42 Dausa Not Inibiated - Mat Prepared - - - 166 MA 245
43 | Hanumangarh | Not Initiated S |Not Preparae . F = 217 N 187
44 Jnunjiunu |Not lnmated - * INot Prepared i . A el 137 s hat
Sn . _ — g _'..
#h Ganganagar Hisp il d Mot Prepared ' L - 236 NA 167
a6 Tonk Not Inibated = = Not Prepared . B o= . 162 NA 19
~t | i S P S =
| Mixed combustion (23.6%),
Resuspended Dust | (24.45%),
Resuspended Dust 1] {24.8%}, End-to-end paving of raads -
| Secendary formation (14.8%), Rs.153.42 crores (356,33 KM
Vehieuar |6 3%], Gopper smefter released during FY |Greening of taffic corridars,
E-T‘V;J. Br;aulk pfocessmgg;?’;}- 2018-20 LI FY  |open areas, etc. - 1.66 sq.km.
Ghaziabad MEE ML, POTRESII Y 2023-24, Ragular collection,
AT (NCAP City) Complated (2022} —— Prepared SBrebalion rd seBAE Prepared 163 87 1232
Mixed combustion (17.52%), Utihsabern disposal of waste - 1723 TPD |
| Resuspended Dust | (13.83%], Rs.1.36.?1 crare  |Immediate lifting of solid waste
| Resuspended Dust |1 (10.35%), (88%) genersted from desiiting and
| Socondary formation (20.57%), clzaning of municipal drains |
Wehicular (21.00%), Copper smelter
13.85%), Brick processing (9.20%),
Uttar Mixed metal processing (4. 70%)
——{Pradesh -
PM10: |
Construction and Demohtion (1.8%5), CAAQOMS - 1 No.
Hotels, Restaurants | GHs & BHs Enforcement Units - 1 Mo,
(1.3%), MBW Buming (0.5%), Road Creation of public awarenass
Ongeing {Tobe |yt (74 7%), Dormeslic (3.1%), Rs.41.08 crores | pollution seurce and control
compluied by Industries (3.05), Incustrial DG relsased during FY |measures - 20 No.
[ Mareh, 2025) Sats (0.0%), Kospials (0.0%). 201920t FY  |End-to-end paving of roads -
(Jhana |NCAR a Vehicular (18.5%), Brick kilns 202324 B7IKM
48 Repart an "Rapid Prepared P 7 47 [ae
!Cll}'J Study of Sourge | (0.0%), Power plant {0.0%), SRR ! Regular cloaning of straot iepiEd 5
Apportionment and Unauthorized In?usmes fP-U%]. Ulilisation: surfaces and spraying of waler
Carrying Capacity” Opan araa (0,0%:), Hol Mix Plants R$.10.86 crore 1o suppress dust - 20KM/day.
received {0.0%) 198%) Groening of traffic comdors,
PM2.5: | open areas, ele. - 202 Ha |
Cnns:t' . T Cramatorium (Installation work
nu‘:ﬂu" {3l ),
Hatals, Restauranis, BHs & AHs avskae sapealon <l N
(1.8%). MSW Burning (0.9%), Road n_




Details of City-wise Activities

1739

No. of Days
Release of funds P10 PM2.5 #
e = ::;‘::iz;:f::“ o oo Status of Clean Alr  |and utilisation far | Activitiesimeasures taken 1o |Status of levels during :2‘;’:':5' 2
study . Action Plan impl i improve air quality GRAP during FY |CY AQI200} in
of action plan 2023-24 2022 ey 2023
Dusi (43.6%). Domestic (6.4%).
Industries (1.9%:], Industnal DG
| Sets (0.0%,), Hospitals (0.0%),
| Wehicular {44.3%), Brick kilng
| (0.0%), Power plant (0.0%),
Unauthorized Industries (0.0%).
Open area (0.0%), Hat Mix Plants
(0.0%)
| i PM10:
! Censiruction and Demolilion (5.6%:), CAAQMS - 1 No.
i Hotels, Restaurants , GHs & BHs Enforeement Units - 1 No.
| (0.79%). MSW Burning (0.7%). Road Remove road duslisit
Dust (?_?'S%J- Domestic (7.2%). reqularly by using mechanical
| Indusiries {3.8%], .lnduslnal DG aweepers - 10KM/Day
| Sets {0.0%), Hospitals [0.0%), Regular claaning of sireat
| Mehicular (4.2%5), Brick kilns (0.0%), surfaces and spraying of waler
Ongoing {10 be Power plant (0.0%), Unauthorized RIBAT coies: | o ooress dusl
i roleased during FY i
completed by Industries (0.0%]). Open area Con End-to-end paving of roads -
March, 2025);  |(0:0%). Hot Mix Plants (0.0%) 205200 FY |1g KmiDay
49 Khuga {NGAE ’ Prapared 2Ea, Providing grgame wasto. Prepared a7 62 [2o3
City) Reporton ‘Rapig  |PM2.5: g o0 e
Study of Source | Construction and Demofilion {3.9%), Utilisation: ?mpmllf“ﬁ‘?“"."ef'
Apgartionment and |H0Le1s, Reslaurants, GHs & BHs Re.12.83 crore ecentralization g processing
| Garrying Ganaciy” |{1:0%). MSW Burming (1 4%), Road (70%) OB i
| | o Dust (54.7%), Domestic (16.5%), Creation of public awarenoss
| | Industrics (10.8%,), Industrial DG on pollution source and contral
Sels (0.1%), Hospilals (0.0%), measures - 20 Nos |
Vehicular (11.6%], Brck kilns Synchronize affic
(0.0%), Power plant (0.0%), mopvementsniroduce
Unauthonzed Industrios (0.07), inteligant trafhc systom (ITS)
Qpen area ((.0%). Hot Mix Plants iar lnnadoving - 4 Hos:
(0.0%)
St [CAAQMS - 2 No
Tran: .8%), - 3 8.
| szpzizlis{gsgq:%dgo:;;% Rs.402.82 crores | o i9-gna paving of roads -
| (0.04%), Residential soctor (0.04%), o gl A o A
| Rafusa Burning (0.01%), Holals & reaning of rallic Gorvidors,
lso | AP E) | Pony Ao ta%8” | Restaurants (0.02%), Cremataria. | Prapared BTN, apen areas, sic. - B55 Ha | propared 134 63 pis
| | L DAL (0.2%), Construction (5.5%), Human Cremation - 4 Nos
| | Landfills (0.10%), Avialion (0.02%), g"";;g‘; Regular cleaning of girsat
Industry {2.6%) 542987 6100 |surfaces and spraying of water
182%) 16 suppress dust - B0 Kmiday
Remove read dust/sill |
e N P N st - J
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5.No.

State City

Status of source
apportionment
study

Sources of PM10

1740

Status of Clean Air
Actian Plan

Release of funds
and utill for

es taken to

implementation
of action plan

improve air quality

Status of
GRAP

PM10
levels
during FY
2023-24

Mo. of Days
where AQLis
moderate
AQI<Z00) in
CY 2023

FM2.5
during
cY
2022

Moida (NCAP
City)

suspension (72.2%}, DO sels
(0.1%5), Residential sector (0.0%),
Rafuse Burning ((.0%), Holels &
Restaurants (0.0%), Crematona
(0.4%), Construction (3.3%),
Langhills (0.2%), Avistion (0.0%},
Industry {+.0%)

Ongoing (10 be
completad by
December, 2025),

Reporl.on "Rapid
Study of Scurce
Apporionment and
Carrying Capacity”
received

PM10;

Construction and Oemalition (B.6%),
Hotels, Restauranis. GHs & BHs
(2.3%). MSW Buming (0.4%). Road
Dust (62.2%), Domestic {1.835),
Industries {1.0%), Industrial DG
Sets {0.1%]). Hospitals (2.0%);
Vehicular [25.6% ), Brck kilns
(0.0%), Power plant (0.0%],
Unauthorized Industries (0.0%).
Open area (0.0%), Hol Mix Plants
(0.0%)

PM2.5;

Construction and Demolition (3.5%),
Hotels, Restaurants, GHs & BHs
(2.9%). M3W Burning (0.6%), Road
Dust (33,1%), Domestic (3.8%).
Indusinies (2.1%], Industnal DG
Seis (0.2%), Hospitals (0.0%),
Wehicular [53.7%0), Bnck kins
(0.0%). Power plant (0.0%],
Unauthorized Industres (0.0%),
Open area (0.0%). Hot Mix Plants
(0.0%)

Prapared

Rs.30.89 crores
released during FY
Z015-20 Ll FY
2023-24.

Utiisation: Rs.3.4
crore (11%)

Bulandshahs

Groawr Noida

Mot initiated

City Action Plan has
baen prepared as per
directions of CFCB

Mot initiated

N- Subsalvmompaiin

City Action Plan h_as-_
been prepared as per

cirections of CFCR

regularly by using mechanical
sweepers - 130 Knmiday

4 Nos. of Mechanical Road
swoepers deployed - 340
Kmiday

10 Mos, of water sprinklers
deployed - 20 Km/day

Frepared

Prapared

Froparad

172

228

162

226
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CENTRAL POLLUTION CONTROL BOARD

MINISTRY OF ENVIRONMENT, FOREST & CLIMATE CHANGE, GOVT. OF INDIA

D.0. No. EQ-11/1/2024-AQM-HO-CPCB-HO
. June 18, 2024
Des &T,

You are aware that ambient air quality in Delhi NCR has been a major cause of concern
especially with respect to PMyy and PMzs levels. In order to address the same, various
mitigation measures have been taken at both Central and State level. These included actions
for control of pollution from industrial sectors, construction & demolition activities and
transportation sector. As a result of these actions, overall reduction of 26% & 29% in annual

PMzs and PM1o concentration respectively have been observed in Delhi for the period from
2016 to 2023.

In order fo further work in the direction of improvement of air quality levels, there is a
need to adopt the approach of development and implementation of clean air city action plans
in other key cities/urban areas of NCR which are not covered under NCAP or XVFC
programmes for Million Plus Cities. An approach similar to that adopted for non-attainment
cities under National Clean Air Programme (NCAP) as well as for Million plus Cities is
proposed to be adopted in respect of the aforementioned category of cities/urban areas.

Accordingly, considering the issue of air quality in Delhi — NCR, Haryana State
Pollution Control Board (HSPCB) is hereby requested to get the clean air city action plans
developed for Dharuhera, Gurugram, Sonipat, Panipat, Charki dadri, Bahadurgarh, Bhiwani,
Jind, Narnaul, Karnal, Palwal and Nuh and to get the same duly approved by Air Quality
Monitoring Committee (AQMC) headed by the Principal Secretary, Department of
Environment, Govt. of Haryana. Template for preparation of clean air city action plan is
enclosed for kind reference. HSPCB should regularly review the progress of development of
these plans with the concerned ULBs and all efforts should be made to get the same approved
for implementation before onset of winter season.

Yours sincerely,

(Bharat Kumar Sharma)

Sh. Pardeep Kumar, [AS

Member Secretary,

Haryana State Pollution Control Board,
C-11, Sector-6, Panchkula, Haryana — 134109

Encl: As above

“aftasr wem, get enjw TR, feeeh-110 032, 9w
'Parivesh Bhawan, East Arjun Nagar, Delhi-110 032, India

Tel. +91-11-22303655, 22307078, e-mail: bksharma.cpcb@nic.in mscb.cpcb@nic.in
Website: www.coch.nic.in




1742

L7

SUGGESTIVE TEMPLATE FOR ACTION PLAN FOR CONTROL OF AIR POLLUTION IN NCR CITIES

1. Nameoflthe eity: .............

1

3. Air pollution levels: (provide range of 24-hourly average concentration values; annual average for past five years; No. days in various AQI

categories)

Air Pollution concerns: ... ..

4. Maonths with high air pollution levels

wn

Action plan:

oo APMp, PM2s. NOz)

A. For preparing Clean Air City Action Plan (to be implemented from 2024-25 to 2028-29), following format to be used:

Sr. | Source Activities | Current | Qverall | Timeline | Fund Fund Source | Responsible | Remarks
No. | Group* Status | Target | to Implications | Requirement | of Agency

achieve | [YesMo) o achieve | Funds#

overall overall

target target (iner.)

*Suggestive activities for each source group are attached as Annexure-1.
# Possible Source of Funds; EPC Funds, SBM (Urban). AMRUT, SATAT, FAME II, Smart City Mission, Resources from State Government/Municipal

Corporation'UDD, ete.
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B. For preparing Annual Action Plan (for each Financial Year from FY 2024-25 onwards). please refer format as per Annexure 11

C. For sharing of Annual Progress of Annual Plan (To be shared along with UC on an annual basis by ULBs), please use below format:

Sr. Activities® Annual Target | Progress Fund Planned | Actual Funds | Fund Remarks
No. | for the FY Achieved for the activity | sanctioned‘released | Utilized
against Annual | (as per annual | for the activity during  the
Target in the | plan) F¥
FY
|
Annexure-1
Suggestive action points (37) for each source group
5. No. Source Group Activities.

Capacity Building

| Installation of CAAQMS

Installation of Manual air quality Monitoring Stations

Emission Inventory/Source Apportionment study

Trainming and skill development of public officials

Public Outreach

Installation of Daily Air Quality Public Information Dissemination Systemn

Creation of public awareness on pollution source and conirol measures

Public Grievances Redressal System (IT enabled) - App

Helpline Number

Road Dust

Identifying road stretches with high dust generation

End-in-end paving of roads along with black-topping and maintaining potholes free roads

Remove road dust/silt repularly by using mechanical sweepers

Spraying of water 1o suppress dust through anti-smog guns

Creating Proper Pedestrian Infrastructure

Greening and landscaping of major arterial roads
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Construction &
Demalition

Provide a network of decentralized C&D waste segregation. collection & management sites across the city.

Promote recyeling of construction and demolition waste.

L¥) e [t [ — | —

L=] -3 B d R

—_— =

Vehicles

Installation of PUC Centres

Linking of PUC centres with remole server and e¢limination of manual intervention in PUC testing.

Check overloading of trucks

Prevent parking of vehicles in the non-designated areas

Inmtroduction of new electric buses (with proper infrastructure facilities such as charging stations) and CNG buses and
other vehicular fleet 1o augment publie transport

CNG infrasructure for auto gas supply in the city for transition of vehicles to CNG mode

Charging infrastructure for promoting use of E-vehicles

Synchronize traffic movements/Introduce intetligent traffic system (I'TS) for lane-driving

Prepare plan lor improvement of infrastructure for decongestion

Phase out old vehicles and implement vehicle scrappage policy

Prepare and implement zonal plans to develop an NMT network

th| de |l —

Waste and Biomass -
Dumping and Burning

Regular collection and segregation and scientific treatiment/disposal of waste

Scientific treatment/disposal of waste

Proper management of dumpsites/ landfill sites 1o prevent spontancous fire

Regular Check on Stubble Burning and provide machines for in-situ management and also encourage setting up plants
10 promote ex-situ management.

Regular check and contro] of burning of municipal solid waste

| b | — [

=

Industries

To intensify monitering of industries to check compliance with emission standards and use of approved fuels

Implement Continuous Emission Manitoring System (CEMS) across all targeted and applicable industrial sectors

Enforcement of zig-zag technology in Brick kilns

Proper ash disposal/ utilization




Annual Action Plan Template:
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Annexure 11

S| ‘Annual Target Indicators Unit Annual | Funds | Sourceof | Responsible | Rem
: & ) Plan | Require | Funds Agency | arks
N Activities Data | d (in er.)
0|
Capacity Building
§ Mo, of new CAAQMS planned to be MNumber
Hbnllaien GTEARUNE established and connected 1o CCR
| instattation of Manual air quatity MNa. IUfT.\'cw Manual Air _Quu]i_ly Moni!ﬂf‘h’jg_ Number
*| Monitoring Stations Stations p]al.'mec[tn‘be established and data to
be shared with CPCR
3 Emission Inventory/Source EI/SA study planned o be commissioned One time
Apportionment study activity
Training and skill development of | No. of public officials planned to be Nurmber
public officials trained/skilled
Public Outreach
Installation of Daily Air Quality No. of Daily Air Quality Public Information Numher
1| Publi¢ Information Dissemination | Dissemination System planned to be installed
Sysiem
Creation of public awareness on No. of public awareness event planned Number
2| pollution source and control
measures
3 Public Grievances Redressal PGRS IT enabled app ta be made functional (Yes/No)
| Swstem (IT enabled) — App
4| Helpline Number Helpline Number 1o be made {unctional (Yes/No)

Road Dust

Identifying road siretches with
high dust peneration

Name & Length of Road stretches with high
dust generation identificd

J KM.
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L

Check overloading of trucks

| for ehecking overloading of trucks

End-to-end paving of roads along | Length of road planned for end-to-end paving | KM
2| with black-topping and along with black-topping and maintaining
maintaining patholes free roads potholes free roads
| 5| Remove road dust/silt regularly by | No. of MRS planned to be procured Number
using mechanical sweepers Length of road planned to be covered by MRS | KM
No. of Anti-smog guns planned to he Number
4 Spraying of water to suppress dust | purchased
through anti-smog guns Length of road planned 1o be covered by Anti- | KM.
Smog Guns
5 Creating Proper Pedestrian Length of footpath planned to be K.
Infrastructure consiructed/repaired
6 Gl‘epning and landscaping of Length of arterial roads planned 10 be greened | KM.
major arterial roads
Construction & Demoliti
Number of new C&D waste collection centres | Number
planned to be established
Provide a network of Capacity of new C&D waste collection centres | Tonnes/d
i decentralized C&D waste planngd 1o be established ay
segregation, collection & Number of new C&D waste processing Number
management sites across the city. | facilities planned 1o be established
Capacity of new C&D waste processing Tonnes/d
facilities planned 1o be established ay
- Promote recycling of construction | Quantity of C&D wasie planned o be recyeled | Tonnes
| und demolition waste.
| Vehicles
1 installation 6F PUC Centies Number of new PUC centres planned to be Number
established
Linking of PUC cenires with Number of new PUC centres planned to be Number
| Temote server and elimination of linked with remote server
7| manual intervention in PUC
testing.
Number of locations planined to be monitored | Number
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Number of locations planned to be provided Number
with weigh in motion machine for checking
overlpading of trucks
Prevent parking of vehicles in the Whether Parkmg,t po.l]cv notified _ (Yes/No)
4 E ) Number of locations planned to be provided Number
non-designated arcas ; By Reopmns
with parking facility
Intreduction of new clectric buses | Number of new electric buses planned to be Number
(with proper infrastructure procured and deploved
<| facilities such as charging Number of new CNG buses planned to be Number
“| stations) and CNG buses and other | procured and deployed
vehicular fleet to augment public
transport,
2 s ity gas distributi ‘ork pl 2 KM
CNG infrastructure for auto gas S:::bﬁ ;e: fibutinn metwork plamsor b 1
6| supply in the city for iransition of |- > z
vehicles to CNG mode NumbIm' of CNG stations planned 1o be Number
established
7 Charging infrastructure for Number of charging stations planned to be Number
promoting use of E-vehicles installed
Synchronize traffic Number of ITS planned to be installed Number
o Mmovements/Introduce intelligent
| traffic system (ITS) for lane-
driving
. Planning of Notification of decongestion plan | Yes/No
Prepare plan for improvement of e 5 - —
) e W : Number of identified traffic congestion points | Number
infrastructure for decongestion L )
for interverition
Whether Scrappage policy notified Yes/No
. Number of ATS planned to be established Mumber
Phase out old vehicles and - o
1 . summage Number of scrapping facilities planned to be Number
0 implement vehicle scrappage —
policy Mumber of vehicles planned 10 be Mumber
deregistered/ scrapped
| § " Preparation of zonal plan 1o develop an NMT | Yes/No
I| Prepare and implement zonal - —_—
b Bl GEp g W T e hworl New cycle track planned to be established Km
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New multi-utility zone planned 10 be Km
established
Waste and Biomass - Dumping and Burning
Quantity of waste generated Tonnes
per day
(TP
Regular collection and segregation | Quantity of waste planned to be collecled PD
of waste Mo, of waste collection machines planned (o Nunther
be procured
No. of MRF planned to be established Number
Quantity of waste planned to be segregated TPD
Quantity of waste to be treated TPD
MNumber of Waste to energy (WTE} plant Number
planned to be established
| Capacily of waste to energy (WTE) plant Tonnes/d
| planned to be established ay
Cuantity of dry waste planned 1o be recyeled Tonnes
.| Scientific treatment/disposal of Number of wet waste composting unit planned | Number
7| waste 10 be established
Capacity of wet waste composting unit Tonnes/d
planned to be established ay
Mumber of Biomethanation unit planned to be | Number
established
Capacily of Biomethanation unit planned to be | Tonnes/d
eslablished ay
Proper management of No. of dumpsites planned to be remediated Number
3| landiill/dumpsites sites 1o prevent | Quantity of legacy waste planned 1o be Tonnes
spontanepus fire remediated
Regular Check on Stubble Ne, of machines planned to be purchased for Number
Burning and provide machines for | in-situ management
4] in-situ management and also No. of plants planned for ex-site management | Number
encourage setting up plants to
promole ex-situ management.
| Promete Piped Nawra! Gas (PNG) | No. of PNG crematoria planned (o be Number

Jelectrie crematoria

eslablished




1749

£y

Proper ash disposal/ utilization

utilization of dry ash

No. of electric crematoria planned to be Number
established
Regular check and centrol of Number of inspection squad planned for Number
6| burning of municipal solid waste | checking and controlling burning of MSW
{MSW)
Industries
Number of red category industries planned to | Number
To intensify monitoring of be inspected
industries to check compliance Number of orange category industries planned | Number
with emission standards and use 1o be inspected
of approved fucls Number of green category industries planned MNumber
to be inspected
Implement Continuous Ernission | No. of industries targeted (o install CEMS Number
| Monitoring System (CEMS)
7| across all targeted and applicable
industrial sectors
Enforcement of zig-zag No. ol Brick Klin inspectien planned Number
technology in Brick kilns
No. of industries targeted o ensure 100% Number

# Possible Source of Funds: EPC Funds, SBM (Urban), AMRUT, SATAT. FAME II, SMART CITY MISSION. Resources from State

Government/Municipal Corporation/UDD
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